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LOK SABRA DEBATES 

LOK SABHA 

Friday, February, 25, 1983 iPhalgltna 
6, 1904 (Saka) 

rhe Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

OBITUARY RFFfRPNCE 

MR. SPEAKER: Hon. M~mhcrs, I have 
10 inform the HOll'iC of the ~aJ demise 
of t::;hri V. N. S\\ami who was a l l mber 
of Second Lok Sahh:l during 1957-62 
Tcrrescnting Chand:l ('on~titllency of the 
th~' n B::H11bay State. 

An mlvocale by profc~sion, Shl'i Sv.ami 
functioned ac; Secretary and , then Vice-
Prt'sident of Fducation, District C ,- 'L1ncit 
(Roa rd), Chanda during 1933-40. 

Shri Swami was interesteu in Iaho llr 
welfare and international prohlems. 

Shri Swami passed away at Chandrapur 
(Maharasht ra) on I "t January, 1983 at 
the age of 78 years. 

We deeply mourn the loss of this frie nd 
and I am sure the House will join me in 
conveying our condolences to the bereaved 
famil'Y. 

The House may stand in silence for a 
short while to express its sorrow. 

The members thell stood in silence tor -
III sharI while. 

ORAL ANSWERS TO QUESTIONS 

Bombay Textile Workers' Strike 

+ 
*82. HR[ MOHAMMED ISMAIL 

SHRT MADHAVRAO SCINO(A: 

Will the Mini-;ter of COI\TMERCE be 
pleased to state: 

(a) what steps have been taken to set-
tle the prolonged strike of textile workers 
of Bomba.y ,~i t h the repre entative<:; o[ the 
llniol1"> conducting the strike; 

(h) !'lumber of mills in which strike 
is qill continuing; and 

(c) wh:lt ic;; rhe e ... timated 10')s' to the 
indu <,try . labour :md tho:: country, in('lud-
ing loss of foreign e:ch,lI1ge which could 

be earned through exports? 

THF M( ISTFR OF COMMERCE 
AND OF THE DEP-ARTMENT OF 
UPPLY (StIRl VrSIlWANATH PRA-

TAP SINGH): (a) to (c). A statement 
is laid on the Trlhle of the HOllse. 

Statement 

(a) to (c). The Government of India 
and the Government of Maharashtra have 
on many occasions appealed to the striking 
\\-orkers to ret urn 10 work on t.he under-
stunding that thdr genuine problem 
would be looked into. At the instance 
of the Government, the millowners have 
agreed to pay a rel.'overable advance of 
R s. 1,500 per worker and interim relief 
of R s. 30 per month. The Government 
of India h ave o nst it uted a Tripartite 
Committee headed by a ret ired Chief 
Just ice of the Bombay H igh Court to go 
into the prohJcms of the worker in the 
Textile Tndl1~try. 

2. AIL the textile mills in Bombay have 
heen and co ntinue to be affected in vary-
ing degrees by the strike. 


